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(c) The Central concihation maichinery
alwavs steps in whenever there 1s an indus-
trial dispute 1n the banks.

ALL-INDIA INSURANCE EMPLOYEELS
1ASSOCIATION

576 SHRIMATI SAVITA BEHAN
Will the Minister of FINANCE be pleased
to state

{a) whether Government are aware that
the All-India Insuarnce Employees’ Associa-
tion threatened to launch an agitation if
its demands are not met,

(b) whether the Association has submit-
ted any memorandum to Government

enumerating their demands, and

(¢) 1If so, the nature of therr demands
and the reaction of Government thereto ?

THE MINISTER OF FINANCE (SHRI
Y B CHAVAN). (a) Yes, Sir

(b) No, Sir. However, the Associition
has submutted its demands to the Life

Insurance Corporation.

() The demands ratsed are °

(1) Recognition of the Association

and 1ts aftiliated units,
(11) Higher bonus*
(1) Higher House Rent Allowance,

(v) Comprehensive non contributory
Medical Scheme,

(v) Free Insurance’
(v1) Leave Travel Concession,

(vn) Reduction in 1nterest or loans
for housing,

(vin) 23% holidays for all building
maintenance staff

The Corporation discussed these demands
with representatives of the emplovees on
the 4th and 5th May, 1972 Furtter discuss-
1ons are likely to be held next month

[23 MAY, 1972]
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+ORIENTAL PAPER MUL

185 SHRI KALYAN RNOY Wili the
Minister of COMPANY AFFAIRS bz pea-
sed to state

(8) whethe1 Government are a vare that
Registered Hevd Otficss of Oriental Paper
Ml and Hinii'co of the Birla, nev: been
sh.fted outside Calcutta, and

(b) 1f so, whether Government have
given pe-mission for the shifting oft herr
Head Offices, and 1f so the reasons there-
for ?

THE MINISTER OF COMPANY AFF-

AIRS (SHRI K V RAGHUNATHA
REDDY) (a) and (b) Information 1s be ng
col'ected and will be laid on the Table of
the House
12 NOON

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND ACCOUNTS (1970-
71) OF INDIA TOURISM DEVELOPMENT
CORPORATION LIMITED AND
RELATED PAPERS

THE MINISTER OF STATE IN THE
MINISTRY TOURISM AND CIVIL AVIA-
TION DR (SHRIMATI) SAROJINI
MAHISHID) - Sir. 1 beg to lay on the Tab'e,
undet sub- ection (1) of <ection 619 A of
the Companies Act, 1956, a copy (1n English
and Hind ) each of the fo'lo vinz papers’

(1) Sixth Annual Rz2port and Accounts
of the Inha Toursm Development
Corporation Limited, for the vear 1970-
71 together with the Auditors‘ Report
on the Accounts and the comments of
the Comptroller and Auditor General
ot India theieon

(1) Review by Go eanment on the
wotking of the Corpo-ation.

|Placed in Library See No Lt-3053/:2
for (1 and (it)]

THE DEeLHI SALES TAX (IV AMENDMENT)
RULES 1972

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI

T Trensfeqred fiom

the 11th May, 1972



